Fourteenth Loksabha

Session : 8
Date : 18-08-2006
Participants : Handique Shri Bijoy Krishna,Sangwan Shri Kishan Singh

an>

Title : Need to implement ‘one rank one pension’ policy to ex-soldiers.
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MR. CHAIRMAN : You can raise only one matter.
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SHRI B.K. HANDIQUE: Chairman, Sir, I would like to give a clarification. So far as one-rank-one-pension
is concerned, already a decision has been taken by the GoM and I had informed about the same in the
House. I had said it with authority. After that, it was informed to the Services officers. Now, probably the
matter is in the process. It involves a huge number of ex-Servicemen. I do not remember the details now
because I have left that Ministry. It takes some time to process. The decision had been announced to them
and they had celebrated and congratulated themselves also.
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SHRI B.K. HANDIQUE: It involves a huge number of ex-Servicemen and, therefore, it is taking
time.

18.13 hrs. (Shri Arjun Sethi in the Chair)



